Calcutta High Court (Appellate Side)
Cases registered on 20-10-2020

SI No. Case No. D.a\ te o.f Cause Title
Registration
1 C0O/1360/2020 20-10-2020 |PRASANTA BHATTACHARYA AND ORS VS SONALI DAS AND ORS
2 C0/1361/2020 20-10-2020 |RADHEYSHYAM DEY@DE VS HARADHAN MONDAL AND ORS
3 C0/1362/2020 20-10-2020 |NAMITA DEBI ALIAS SHAW VS LALTU GHORUI AND ORS
4 C0O/1363/2020 20-10-2020 |AMIT KUMAR JANA VS ASIT JANA
5 C0O/1364/2020 20-10-2020 |MOKTAR ALI LASKAR AND ORS VS YAKUB SEIKHA AND ORS
6 C0O/1365/2020 20-10-2020 |KASHINATH RAYAND ORS VS MRITYUNJOY HALDER AND ORS
7 C0/1366/2020 20-10-2020 |SHIWNATH PROSAD MAHATO VS MINATI SAHA AND ORS
8 C0O/1367/2020 20-10-2020 |MD AMINUL ISLAM VS MD ZIAUL ISLAM AND ORS
9 C0/1368/2020 20-10-2020 |LIFE INSURANCE CORPORATION OF INDIA VS MAYA H SIPPY
10 C0/1369/2020 20-10-2020 |PRATAP CHANDRA HAZRA VS ASOKE KUMAR HAZRA
MANARANJAN KARMAKAR AND ANR VS SMT DURGA RANI
11 |CO/1370/2020 20102020 | cyoncihy iy
12 C0O/1371/2020 20-10-2020 |AITAL MONDAL AND ANR VS SWAPAN KANTI BAGCHI AND ORS
13 |CO/1372/2020 20-10-2020 |omprakash sukhwani VS mahesh kumar sukhwani
14 CPAN/572/2020 |[20-10-2020 |DEB KUMAR MONDAL VS MADHUMITA CHOWDHURY
15 CPAN/573/2020 |20-10-2020 |SANATAN MAJI AND ORS VS TAPASI HANSDA
16 CPAN/574/2020 |20-10-2020 |VINEET RUIA VS State of West Bengal
17 CRA/239/2020 20-10-2020 |ANANDA MOHAN GHOSH AND ORS VS State of West Bengal
18 CRM/8506/2020 |20-10-2020 |UTTAM KUMAR BARMAN VS State of West Bengal
19 CRM/8507/2020 |20-10-2020 |RANJIT DE @ RANJIT KR DE VS State of West Bengal
20 CRM/8508/2020 [20-10-2020 |NAZRUL SK AND ANR VS State of West Bengal
21 CRM/8509/2020 [20-10-2020 |SRIDAM GHOSH AND OTHERS VS State of West Bengal
22 |CRM/8510/2020 |20-10-2020 |SK NABAB VS State of West Bengal
23 CRM/8511/2020 |20-10-2020 |DALIM SK. VS State of West Bengal
24 CRM/8512/2020 [20-10-2020 |AJIJUL HAQUE BISWAS AND ANR VS State of West Bengal
25 CRM/8513/2020 |20-10-2020 |BHUSHAN BARMAN VS State of West Bengal
26 CRM/8514/2020 (20-10-2020 |KARIBULLAH KHAN VS STATE OF WEST BENGAL AND ANOTHER
27 CRM/8515/2020 |20-10-2020 |MD SAHAJAD @ SAKA VS State of West Bengal
)8 CRM/8516/2020 20-10-2020 DIGEN SARKAR @ DIGENDRA NATH SARKAR @ DIGENDRA VS
State of West Bengal
29 CRM/8517/2020 |20-10-2020 |NIKHIL HALDER AND ANR VS State of West Bengal
30 CRM/8518/2020 |20-10-2020 |MANISHARMA @RAJU AND OTHERS VS State of West Bengal




31 CRM/8519/2020 |20-10-2020 |ASRAF SK VS State of West Bengal

32 CRM/8520/2020 [20-10-2020 |MD BARIS ALIAS MD BARISH VS State of West Bengal

33 CRM/8521/2020 |20-10-2020 SARASWATI BOSE @ SARASWATI BASU@ SMRITI BASU VS
State of West Bengal

34 |CRM/8522/2020 |20-10-2020 |SAMBHU MUNDA VS State of West Bengal

35 CRM/8523/2020 |20-10-2020 |RABIN MONDAL VS State of West Bengal

36 CRM/8524/2020 |20-10-2020 KANCHAN KUMAR RANA AND ANOTHER VS State of West
Bengal

37 CRM/8525/2020 |20-10-2020 SeOanJgI:: CHOUHAN @CHOHAN @SUNDARI VS State of West

38 CRM/8526/2020 |20-10-2020 |SURATH NASKAR VS State of West Bengal

39 CRM/8527/2020 |20-10-2020 |SUDIPTA HALDER ALIAS GHETU VS State of West Bengal

40 CRM/8528/2020 [20-10-2020 |JUTHIKA NAN @ RIYA VS State of West Bengal

41 CRM/8529/2020 |20-10-2020 |KHARIJUL MOLLA @ KHAREJUL VS State of West Bengal

42 CRM/8530/2020 |20-10-2020 |SANTANU SEN VS State of West Bengal

43  |CRM/8531/2020 |20-10-2020 |EKRAM SK. VS State of West Bengal

44 CRM/8532/2020 |20-10-2020 |ABDUR RAHAMAN MALLICK VS State of West Bengal

45 |CRM/8533/2020 |20-10-2020 |JAMAL MONDAL VS State of West Bengal

46 CRM/8534/2020 |20-10-2020 |LAKSHMI SAHA VS State of West Bengal

47 CRM/8535/2020 [20-10-2020 |MD MIRJAN SK ALIAS MIRJAN SK VS State of West Bengal

48 CRM/8536/2020 |20-10-2020 |AKBAR ALI VS State of West Bengal

49 CRM/8537/2020 |20-10-2020 |LAKSHMAN GIRI AND OTHERS VS State of West Bengal

50 |CRM/8538/2020 |20-10-2020 |RAJEFA BIBI VS State of West Bengal

51 |CRM/8539/2020 |20-10-2020 |[SAGAR SK AND ORS VS State of West Bengal

52 CRM/8540/2020 |20-10-2020 |PRATIM KAR @ PIKU VS State of West Bengal

53 CRM/8541/2020 |20-10-2020 |SAMBHU MUNDA VS State of West Bengal

54 CRM/8542/2020 |20-10-2020 ANARUL HAQUE ALIAS SIAL MIAH AND ORS VS State of West
Bengal

55 |CRM/8543/2020 (20-10-2020 |DIPANKAR SARKAR VS State of West Bengal

56 CRM/8544/2020 |20-10-2020 |MD. SAMSUL ISLAM SAON VS State of West Bengal

57 CRM/8545/2020 |20-10-2020 MAHABUL HAQUE ALIAS MAHABUL HAK AND ORS VS State of
West Bengal

58 CRM/8546/2020 [20-10-2020 |BISWAJIT MAJHI AND ORS VS State of West Bengal

59 CRM/8547/2020 |20-10-2020 |BISWANATH MODAK VS State of West Bengal

60 CRM/8548/2020 |20-10-2020 |AMAR ESHORE VS State of West Bengal

61 CRM/8549/2020 |20-10-2020 |SAMENDRA DAS VS State of West Bengal

62 CRM/8550/2020 |20-10-2020 |DHARANIROY AND ORS VS State of West Bengal

63 CRM/8551/2020 |20-10-2020 |SK SAHEB AND ORS VS State of West Bengal

64 CRM/8552/2020 |20-10-2020 |JITEN DAS VS State of West Bengal

65 CRM/8553/2020 |20-10-2020 UTTAM KR BARMAN ALIAS UTTAM BARMAN VS State of West
Bengal

66 CRM/8554/2020 |20-10-2020 |GOLAPIBIBI @ NASRIN AMIN VS State of West Bengal

67 CRR/1525/2020 |20-10-2020 |RAJIB DAS AND ANOTHER VS State of West Bengal

68 CRR/1526/2020 |20-10-2020 |HIRANMOY SAHA VS State of West Bengal




69 CRR/1527/2020 |20-10-2020 |MD SAMIUL AKHTAR VS STATE OF WEST BENGAL AND ORS.
70 CRR/1528/2020 |20-10-2020 |SELIM SK AND ANR VS State of West Bengal
71 CRR/1529/2020 |20-10-2020 |SAIFUL ISLAM SIDDIQUE AND ANR VS State of West Bengal
72 CRR/1530/2020 |20-10-2020 |PRADIP KUMAR JANA VS STATE OF WEST BENGAL AND ORS.
73 CRR/1531/2020 |20-10-2020 |PAPIYA BOWALI VS SUKRITI KUMAR BOWALI
74 CRR/1532/2020 |20-10-2020 |M/S RAJAT FISCAL SERVICES LIMITED VS DEEPAK LOYALKA
75 CRR/1533/2020 |20-10-2020 |AANKITA MUKHERJEE VS STATE OF WEST BENGAL AND ORS.
76 CRR/1534/2020 |20-10-2020 |PARSH MONDAL VS State of West Bengal AND ANR
77 CRR/1535/2020 |20-10-2020 |M/S APPU ( INDIA) LIMITED VS DEEPAK LOYALKA
78 CRR/1536/2020 |20-10-2020 BAJRANG AGARWAL @ BAJRANGLAL AGARWAL VS State of
West Bengal
79 CRR/1537/2020 |20-10-2020 |BABUN MIDDER VS THE STATE OF WEST BENGAL
80 CRR/1538/2020 |20-10-2020 |ANUPAMA SARDAR(BISWAS) VS RATHIN BISWAS AND ORS
81 CRR/1539/2020 |20-10-2020 |SANTOSH MONDAL VS STATE OF WEST BENGAL AND ORS.
82 CRR/1540/2020 |20-10-2020 |ALAMGIR SK VS State of West Bengal AND ANR
KAMALA CHATTERJEE, SECRETARY NAWAPARA LAXMI
83 CRR/1541/2020 |20-10-2020 |NARAYAN KHADI-O-GRAMONNAYAN MAHILA SANSTHA VS
THE STATE OF WEST BENGAL AND ORS
84 CRR/1542/2020  |20-10-2020 KAMLESH SINGH ALIAS KAMALESH SINGH VS State of West
Bengal
85 FAT/291/2020 20-10-2020 |MOUSUMI KHAN AND ORS VS AMARNATH KHAN AND ORS
36 FAT/292/2020 20-10-2020 E;IFI{\ISDA BALA KARMAKAR AND ORS VS PROBIR THAKUR AND
87 FAT/293/2020 20-10-2020 |MITA MITRA VS PRADIP MITRA
88 FAT/294/2020 20-10-2020 |JHARU MONDAL VS ANURBALA AND ORS
89 FAT/295/2020 20-10-2020 |RATAN DUTTA AND ANR VS PUURUSHOTTAM DUTTA AND ORS
k h kar V I
90  |FAT/296/2020 50-10-2020 ramendra narayan dey sarkar @ nath dey sarkar VS utpalendu
ghosh and ors
91 FMAT/454/2020 |20-10-2020 |DIPAK GHOSH VS NATIONAL INS CO LTD AND ANR
CHHOLA MANDALAM M/S GENERAL INS CO LTD VS MAMONI
92 FMAT/455/2020 |20-10-2020 MONDAL AND ORS
CHHOLAMANDALAM M/S GENERAL INS CO LTD VS MITA
93 FMAT/456/2020 |20-10-2020 DIGAR AND ORS
94 FMAT/457/2020 |20-10-2020 |SHRIRAM GENERAL INS CO LTD VS LILA PASHMAN AND ORS
95 MAT/713/2020 20-10-2020 |MD ABDUL GAFUR VS STATE OF WEST BENGAL AND ORS.
THE DISTRICT PRIMARY SCHOOL COUNCIL AND ANR VS
% |MAT/714/2020  20-10-2020 g\ 10,1 ;RAM KARMAKAR AND ORS
THE DISTRICT ANND ANR PRIMARY SCHOOL COUNCIL
97 MAT/715/2020 20-10-2020 MURHHIDABAD VS PARTHASARATHI CHOUDHURY AND ORS
ED T PRI Y SCHOOL L TH
98 MAT/716/2020 20-10-2020 THE DISTRICT PRIMARY SCHOOL COUNCIL VS MATHURA

KUMAR GHOSH




SOUTH CITY APARRTMENT OWNERS ASSOCIATION MA ND ANR

99 MAT/717/2020  20-10-2020 VS STATE OF WEST BENGAL AND ORS.

100 |MAT/718/2020 |20-10-2020 |SAURAV RUNGTA VS SURAJIT KAR AND ORS

101 |MAT/719/2020 |20-10-2020 |BHARAT PETROLEUM CORPORATION LTD VS surajit kar

102 |MAT/720/2020 |20-10-2020 |bharat petroleum corporation Itd VS surajit kar and ors

103 |MAT/721/2020 |20-10-2020 |RAJIB HALDER AND ORS VS STATE OF WEST BENGAL AND ORS.

104 |MAT/722/2020 20-10-2020 |MD MOTULBBAR RAHAMAN VS State of West Bengal
ACHINTA KUMAR BISWAS AND ORS VS STATE OF WEST

105 |MAT/723/2020 |20-10-2020 BENGAL AND ORS.

106 |MAT/724/2020 |20-10-2020 |AMJED ALI AND ORS VS STATE OF WEST BENGAL AND ORS.
NIHAR CHANDRA GORAIN AND ORS VS BISWANATH

107 |RVW/101/2020 |20-10-2020 MUKHERJEE AND ORS

108 |SAT/130/2020  |20-10-2020 JUDHISTHIR GHOSH AND ANR VS SANKAR PRASAD GHOSH
AND ANR

109 |SAT/131/2020  |20-10-2020 |SK ABDUL ALIM VS TARAK DAS AND ORS

110 \WPA/8940/2020 |20-10-2020 ZL;{IZENDRA PRASAD SINHA VS STATE OF WEST BENGAL AND

111 [WPA/8841/2020 |20-10-2020 I(\)/I};ASHADEV GIRI AND ORS VS STATE OF WEST BENGAL AND

112 \WPA/8942/2020 |20-10-2020 L\D/IF;ASNORANJAN MONDAL VS STATE OF WEST BENGAL AND
BIDHAN CHANDRA PAUL AND ANR VS SUBDIVISIONAL

113 |WPA/8943/2020 20-10-2020 MAGISTRATE,DURGAPUR AND ANR

114 |WPA/8944/2020 |20-10-2020 |MANGAL GURUNG VS STATE OF WEST BENGAL AND ORS.

115  [WPA/8945/2020 |20-10-2020 BIDHAN CHANDRA PAUL VS DURGAPUR MUNICIPAL CORP
AND ORS

116 |[WPA/8846/2020 |20-10-2020 \é/;l;us ANAM CHOWDHURY VS STATE OF WEST BENGAL AND

117 |WPA/8947/2020 |20-10-2020 |RAJA JHA VS STATE OF WEST BENGAL AND ORS.

118 |WPA/8948/2020 |20-10-2020 |BASIR SK. VS STATE OF WEST BENGAL AND ORS.

119 |WPA/8949/2020 |20-10-2020 |SHAH ALAM BISWAS VS STATE OF WEST BENGAL AND ORS.

120 |WPA/8950/2020 |20-10-2020 |SRIKUMAR BOSE VS STATE OF WEST BENGAL AND ORS.

121 |WPA/8951/2020 |20-10-2020 |POLLY MAHALDER VS STATE OF WEST BENGAL AND ORS.

192 [WPA/8952/2020 |20-10-2020 gg. RENDEZVOUS AND ANR VS STATE OF WEST BENGAL AND

123  |WPA/8953/2020 |20-10-2020 |NIHAR RANJAN NASKAR VS STATE OF WEST BENGAL AND ORS.

124 |WPA/8954/2020 |20-10-2020 |RIMA DATTA VS STATE OF WEST BENGAL AND ORS.

195  [WPA/8955/2020 |20-10-2020 I(\)AFLI;ITU NASKAR AND ORS VS STATE OF WEST BENGAL AND

126 |WPA/8956/2020 |20-10-2020 |NAZMA SULTANA VS STATE OF WEST BENGAL AND ORS.

197 \WPA/8957/2020 |20-10-2020 CONTRACTORS' WORKERS UNION OF BSNL ( CALCUTTA

TELEPHONE) VS Union of India




DURAGAPUR FERRO SCRAP NIGAM LTD PERMANENT

128 |WPA/8958/2020 20-10-2020 EMPLOYEES UNION ANR ORS VS Union of India AND ORS

129 |WPA/8959/2020 20-10-2020 |KOUSHIK PAUL VS STATE OF WEST BENGAL AND ORS.

130 |WPA/8960/2020 20-10-2020 |CHITTARANJAN SARDAR VS STATE OF WEST BENGAL AND ORS.

131 |WPA/8961/2020 |20-10-2020 |NURUZZAMAN VS STATE OF WEST BENGAL AND ORS.
MANAGING COMMITTEE OF ATKINA HIGH MADARASA VS

132 \WPA/8962/2020 |20-10-2020 STATE OF WEST BENGAL AND ORS.

133 |WPA/8963/2020 |20-10-2020 |MITHU GHOSH VS State of West Bengal

134 |WPA/8964/2020 |20-10-2020 |MD. MAINUL HOQUE VS STATE OF WEST BENGAL AND ORS.

135 |WPA/8965/2020 [20-10-2020 MD. DELAWAR HOSSAIN MOLLA VS STATE OF WEST BENGAL
AND ORS.

136 \WPA/8966/2020 |20-10-2020 (F;,:lg/IENDRA DOLAI AND ORS VS STATE OF WEST BENGAL AND

137 |WPA/8967/2020 120-10-2020 |BISWANATH RUIDAS VS STATE OF WEST BENGAL AND ORS.

138 |WPA/8968/2020 120-10-2020 |DIBYENDU MAITI AND ORS VS INDINA BANK AND ORS

139 |WPA/8969/2020 |20-10-2020 |PREM NATH SINGH VS State of West Bengal

140 |WPA/8970/2020 20-10-2020 SOUMANJAN BHATTACHARYA VS STATE OF WEST BENGAL
AND ORS.

141 |WPA/8971/2020 120-10-2020 |RAKHI BISWAS VS STATE OF WEST BENGAL AND ORS.

147 |WPA/8972/2020 [20-10-2020 KASHINATH RAY AND OTHERS VS STATE OF WEST BENGAL
AND ORS.

143 |WPA/8973/2020 120-10-2020 |PRAKASH SAHA VS STATE OF WEST BENGAL AND ORS.

144 |WPA/8974/2020 120-10-2020 |ONLY SOLUTION VS Union of India

145 |WPA/8975/2020 |20-10-2020 | TANMAY DEY VS STATE OF WEST BENGAL AND ORS.

146 |WPA/8976/2020 |20-10-2020 |SUBHASIS MANNA VS STATE OF WEST BENGAL AND ORS.

147 \WPA/8977/2020 |20-10-2020 (I\J/Ié:. MEDISURG AND ORS VS STATE OF WEST BENGAL AND

148 |WPA/8978/2020 120-10-2020 |DEWAN SAH ALAM VS STATE OF WEST BENGAL AND ORS.

149 |WPA/8879/2020 |20-10-2020 SAJAL KUMAR ROY AND ANOTHER VS STATE OF WEST BENGAL
AND ORS.

150 |WPA/8980/2020 |20-10-2020 |SANGITA BASU VS STATE OF WEST BENGAL AND ORS.

151 |WPA/8981/2020 |20-10-2020 |RAJESH KUMAR SARDAR VS STATE OF WEST BENGAL AND ORS.

152 |WpA/8882/2020 |20-10-2020 (L)AR|<SSHM|5R| ROY AND ANR VS STATE OF WEST BENGAL AND

153 \WPA/8983/2020 |20-10-2020 gﬁg/lPA CHEL AND OTHERS VS STATE OF WEST BENGAL AND

154 |WPA/8984/2020 |20-10-2020 |ABDUL HAI LASKAR VS Union of India
SMS MEER INDIA PVT. LTD VS THE ASSISTANT

155 \WPA/8985/2020 |20-10-2020 COMMISSIONER, RANGE-V, BIDHAN NAGAR DIVISION

156 |WPA/8986/2020 |20-10-2020 |ASIT KUMAR SARKAR VS STATE OF WEST BENGAL AND ORS.
BEANGAL FAITH HEALTH CARE PVT LTD AND ANR VS STATE OF

157 |WPA/8987/2020 [20-10-2020 WEST BENGAL AND ORS.

158 |WPA/8988/2020 20-10-2020 |MIHIR SARKAR VS STATE OF WEST BENGAL AND ORS.




SUSHSANTA MONDAL AND ORS VS STATE OF WEST BENGAL

159 |WPA/8989/2020 [20-10-2020 AND ORS.

160 |WPA/8990/2020 |20-10-2020 |SAMIT DUTTA VS STATE OF WEST BENGAL AND ORS.

161 |WPA/8991/2020 |20-10-2020 |CHAYA GHOSH VS STATE OF WEST BENGAL AND ORS.

162 |WPA/8992/2020 |20-10-2020 |SUROJIT GHOSH VS STATE OF WEST BENGAL AND ORS.
NATIONAL PROJECTS CONSTRUCTION CORPORATION LIMITED

163 |WPA/8993/2020 20-10-2020 VS PUNJAB NATIONAL BANK AND OTHERS

164 \WPA/2994/2020 |20-10-2020 TARULATA CHAUDHURI(MAJI) VS STATE OF WEST BENGAL
AND ORS.

165 |WPA/8995/2020 |20-10-2020 |KALPANA DAS VS STATE OF WEST BENGAL AND ORS.

166 |WPA/8996/2020 |20-10-2020 |SHRI M HAMZA VS THE A AND N ADMIN AND ORS
BHARAT PETROLEUM CORPORATION LIMITED VS BHARAT

167 \WPA/8997/2020 |20-10-2020 PETROLEUM LTD. EMPLOYEES UNION AND ORS

168 \Wpa/2998/2020 |20-10-2020 TERAI DOOARS PLANTATION WORKERS AND UNION VS State
of West Bengal

169 |WPA/8999/2020 |20-10-2020 |SUDIPTA DUTTA VS RESERVE BANK OF INDIA

170 |WPA/9000/2020 [20-10-2020 gIISSBULL TRADER PRIVATE LIMITED VS Union of India AND

171 |WPA/9001/2020 |20-10-2020 |SARODINI BARMAN VS STATE OF WEST BENGAL AND ORS.

172 |WPA/9002/2020 |20-10-2020 |AVISHEK BISWAS VS STATE OF WEST BENGAL AND ORS.

173 |WPA/9003/2020 |20-10-2020 |SAMPA ROY VS STATE OF WEST BENGAL AND ORS.

174 |WPA/9004/2020 |20-10-2020 |SANJAY SUTRADHAR VS CENTRAL BANK OF INDIA AND ORS
THRESHOLD REALITY PRIVATE LIMITED VS COMMERCIAL TAX

175 \WPA/9005/2020 |20-10-2020 OFFICER, SALT LAKE CHARGE, 24 PGS

176 |WPA/9006/2020 |20-10-2020 |JYOTSNA ROY VS STATE OF WEST BENGAL AND ORS.
ARNOLD LEPCHA AND ANR VS THE GORKHALAND TERRITORIAL

177 |WPA/9007/2020 |20-10-2020 ADMIN AND ORS

178 |WPA/9008/2020 |20-10-2020 |USHA ROY SARKAR VS STATE OF WEST BENGAL AND ORS.

179 \WPA/2008/2020 |20-10-2020 RATAN BASNET VS THE GORKHALAND TERRITORIAL ADMIN
AND ORS

180 |WPA/9010/2020 |20-10-2020 |CREMECUP FOODWORKS LLP VS Union of India AND ORS

181 |WPA/9011/2020 |20-10-2020 |KALIMUDDIN MONDAL VS STATE OF WEST BENGAL AND ORS.
BHARAT HI TECH CEMENTSPRIVATE LIMITED VS DAMODAR

182 |WPA/9012/2020 [20-10-2020 VALLEY CORPORATION
ANIL CHHETRI AND ORS VS THE GORKHALAND TERRITORIAL

183 |WPA/9013/2020 |20-10-2020 ADMIN AND ORS

184 |WPA/9014/2020 |20-10-2020 |SAMIR KUMAR CHANDA VS STATE OF WEST BENGAL AND ORS.

185 |WPA/9015/2020 |20-10-2020 |AMIT KUMAR BANERJEE VS KONNAGAR MUNICIPALITY

186 |WPA/9016/2020 |20-10-2020 |SANAKA KOLEY VS STATE OF WEST BENGAL AND ORS.

187 |WPA/9017/2020 |20-10-2020 |SUNAND PRASAD SHAW VS STATE OF WEST BENGAL AND ORS.
MD. HAFIZUR RAHAMAN MOLLAH VS STATE OF WEST BENGAL

188 |WPA/9018/2020 |20-10-2020

AND ORS.




189 |WPA/9019/2020 |20-10-2020 |RAMA PRASAD SARKAR VS Union of India

190 |WPA/9020/2020 |20-10-2020 |GOUTAM DE VS STATE OF WEST BENGAL AND ORS.

191 |WPA/9021/2020 |20-10-2020 |VIVEKANANDA DAS VS THE STATE OF WEST BENGAL AND ORS
192 |WPA/9022/2020 |20-10-2020 |ALPANA DAS VS STATE OF WEST BENGAL AND ORS.

193 \WPA/9023/2020 |20-10-2020 gl;l:,'ASISH CHAKRABORTY VS STATE OF WEST BENGAL AND
194 |WPA/9024/2020 |20-10-2020 |ATANU GHOSH VS STATE OF WEST BENGAL AND ORS.

195 |WPA/9025/2020 |20-10-2020 |KARUNAMOY BASU VS STATE OF WEST BENGAL AND ORS.
196 \WPA/9026/2020 |20-10-2020 gIF;I'éA RANI ROY AND ANR VS STATE OF WEST BENGAL AND
197 |WPA/9027/2020 |20-10-2020 |DIPAK KUMAR SHAW VS STATE OF WEST BENGAL AND ORS.
198 |WPA/9028/2020 |20-10-2020 |DURGABATI MONDAL VS STATE OF WEST BENGAL AND ORS.
199 |WPA/9029/2020 |20-10-2020 |M/S MAGMA FINCORP LTD VS Union of India AND ORS

200 |WPA/9030/2020 |20-10-2020 g\/FI{'IS'IYAZ ALAM KHAN VS THE STATE OF WEST BENGAL AND
201 |WPA/9031/2020 [20-10-2020 |DIBAKAR SARDAR VS STATE OF WEST BENGAL AND ORS.

202 |WPA/9032/2020 |20-10-2020 ZKR.SASLAM ALI AMD ORS VS THE STATE OF WEST BENGAL AND
203 |WPA/9033/2020 |20-10-2020 gI;ISF"ENDRANATH BARMAN VS STATE OF WEST BENGAL AND
204 \WP.ST/93/2020 |20-10-2020 SASANKA SEKHAR CHAKRABORTY VS THE SECRETARY,

CONSUMER AFFAIRS DEPARTMENT
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